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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 20.07.2021 (TUESDAY) 

COURT – II (VIRTUAL MODE) 

10:30 AM 
 

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra, 

Member (Technical) 
 

For Orders 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  I.A. No. 1323 of 

2021 in Comp. 

App. (AT) (Ins) 

No. 1056 of 2019 

 

Rajesh Goyal. 

Vs. 

Babita Gupta & Ors. 

 

 

Sandeep Bhuraria 

Saurabh Jain 

Sudeep Shrolriya-

R1,2&3 

Rishabh Jain-IRP 

Kumar Shivam 

2.  Contempt Case 

(AT) No. 18 of 

2020 in Comp. 

App (AT) (Ins) 

No. 1155 of 2019 
 

Ashutosh Jain 

Vs. 

Morpheus Developers Pvt. Ltd. & Ors. 
 

 

With 

Vibhor Garg Mohit Nandwani-R4 

3.  Contempt Case 

(AT) No. 26 of 

2020 in Comp. 

App (AT) (Ins) 

No. 1155 of 2019 
 
 

Sandeep Kumar Bhatt 

Vs. 

Morpheus Developers Pvt. Ltd. & Ors. 

 

Mohit Nandwani Yogesh Sharma-R1 

to R3 

 

For Directions 

4.  Comp. App. (AT) 

(Ins) No. 449 of 

2020 
 
 

Punjab National Bank 

Vs. 

Amrit Hatcheries Pvt. Ltd. & Ors. 
 

 

With 

Ankur Mittal Dhruv Surana 

Jayant Mehta-R2 

Aaryan Sharma-R4 

 

5.  Comp. App. (AT) 

(Ins) No. 504 of 

2020 
 
 

Haldiram Incorporation Pvt. Ltd. 

Vs. 

Amrit Hatcheries Pvt. Ltd. & Ors. 
 

 
 

With 

Abhay Gupta Jayant Mehta 

Bijay Murmuria-R1 

Ashish Chaudhury-R2 

Ankur Mittal-R3 

6.  Comp. App. (AT) 

(Ins) No. 746 of 

2020 
 

 
 

Arun Kumar Gupta 

Vs. 

Amrit Hatcheries Pvt. Ltd. 

Abhishek Parmar Anuj Singh-R1 

 

 

For Admission (Fresh Case) 

7.  Comp. App. (AT) 

(Ins) No. 504 of 

2021 

 

Zubin Bharucha 

Vs. 

Reliance AIF Management Company 

Ltd. and Ors. 

 

Sulabh  Rewar  
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For Admission (After Notice) 

8.  Comp. App. (AT) 

No. 235 of 2018 

 

 

Tirumala Infrabuild Pvt. Ltd. &Ors. 

Vs. 

IDIO Construction & Industries (India) 

Ltd. &Ors. 

 

Anshum Jain S. Sanyal 

Subhro Sanyal 

9.  Comp. App. (AT) 

No. 42 of 2021 

 

Registrar of Companies, West Bengal 

Vs. 

Bhattacharyya Bottling Plant Pvt. Ltd. & 

Ors. 

 

Sumit Kumar Jaiswal  

10.  Comp. App. (AT) 

No. 44 of 2021 

 

SKS Power Generation (Chhattishgarh) 

Ltd. 

Vs. 

Agritrade Power Holdings PTE. Ltd. & 

Ors. 

 

Soumya Dutta Aniketh Nair 

Naushad Engineer-R1 

Aditya Pimple-R12 

& R14 

Suprna SrivastavaR16 

Atul Sharma-R17 

Bishwajit Dubey 
 

For Hearing 

11.  Comp. App. (AT) 

(Ins) No. 83 of 

2021 

 

Inkel Ltd. 

Vs. 

Shaji Mathew & Anr. 

Surekha Raman Harikumar G.Nair 

GunjanTejwani 

12.  Comp. App. (AT) 

No. 142 of 2020 

 

Kapil Jain 

Vs. 

Registrar of Companies & Anr. 
 

 

PCS Chetan B Patel Jeevesh Mehta-R1 

Jaikriti S Jadeja -R2 

13.  Comp. App. (AT) 

No. 04 of 2021 

 

  

Shetal Devang Gor & Ors. 

Vs. 

Gujarat Cine Enterprises Pvt. Ltd. & 

Ors. 

 

Aastha Mehta Karan Valecha-R1-

R8 

 
02:00 PM 

 

For Hearing 

14.  Comp. App (AT) 

No. 262 of 2019 

 

Safeco Hygiene Films Pvt. Ltd. 

Vs. 

Loganmoy Ltd. Matheson Trust 1 Co. 

(BVI) Ltd. & Ors. 

 

With 

Aayushi Sharma  Mohit D. Ram-R1 

15.  Comp. App (AT) 

No. 263 of 2019 

 
 

SBPL Polymers LLP. 

Vs. 

Loganmoy Ltd. Matheson Trust Co. 

(BVI) Ltd. & Ors. 

 

Nakul Mohta Mohit D. Ram-R1 

 
  Copy to: - 
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